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(b) Tiley h"ve U()t ap?lied for a COB 
Licence as advised by the Government 
Gil the ground that tney have already 
registered tnemselves with the DGTD 
.And h~ncc no further application is re-
quired !o be lnad= for the grant of a COB 
licence. The representation is under 
.examination. 

(.:) D.)~. not arise, in view of (b) above. 

(d) D)e! nelt ari~e in view of (a) above. 

Cb_lJe of NlUDe of Bombay to 
M_bd 

403. SHRI R.K. MHALGI: Will the 
Minister of HOME AFFAIRS be pleased 
,to state : 

(a) whether Government have taken 
decision to change the name of Bombay 
as Mumbai, as proposed by Maharashtra 
Govern:nent in J)~ccrnber, 1977; 

(b) if not, what are the reasvns for 
dday and when tllc decision is likelv to 
be taken; aud 

(c) W:l?t !p~"i Ii efT.)rts Inve been made 
dueing th" lait three rn'Jntll' to reach the 
~~cision ? 

. !'liE Ml)lI"iTER OF STATE IN THE 
::.vll:\ISTrlY OF HOME AFFAIRS 
~SHRI DHANIK LAL MANDAL): 
(a) to (c). T~e proposal i! stil! uncler 

.consideration 111 co,lsultallOn wIth tlH! 
Government of Maharashtra on certain 
aspects. 

Taking up a final deciltion in Umbrella-
Type BHEL.Siemens tie-up 

40 4. SHRI G. S. TOHRA : Will ti,e 
Minister of INDUSTRY be pleased to 
state: 

(a) whether Government have taken 
any final decision on the proposal regarding 
an Umbrella-type BHEL-Siemens tie-up; 
And 

(h) if so, the details thereof? 

THE MINISTER OF INDUSTRY 
(SHRI m:ORGE FERNANDES): 
(a) The reference is perhaps intended 
to the proposed collaboration agreement 
of MIs Bharat Heavy F.lectricals Ltd. 
(BHEL) with Mis Siemens of West Ger-
manv, on the procurement of know-how 
for ~'ome electrical product/! and sVW'ms 
technology. The prop()Sa,1 is still under 
active consideration of the Government. 

(b) Till the decision is taken, it is not 
onnuible to furnish the details. 

8istb Five Year Pl_ 

405. SHRI JANARDHANA POO-
JARY : Will the Minister of PLANNING 
be pleased to state : 

(a) whether the finalisation of Sixth 
Plan is likely to be delayed further; and 

(b) if so, what are the reasons thcrefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING tSHRI 
FAZLUR RAHMAN) : (a) and \b) • 
:"j" further delav in the final;sation of the 
Silj:th Plan is cilvisaged. The work en 
preparation of t"c linal Phn document 
is actively in progress and the document 
is likely to be presentt:<i to the National 
Development Council next month. 
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